
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
AHMEDABAD BENCH, AHMEDABAD. 
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Applicant (s). 

Adv. for the 
Petitioner (s). 

Versus 

YV JvicL . 	 Respondent (s). 

Adv. for tha 
Respondent (s) 



O.A./268/90 

CCJPM : Iion'ble Mr. S.K. Jain 	Judicial Dbmber 

Hon'ble r.r. M.M. Singh .. Administrative Member 

2 5.6.1990 

Mr. Pradip Roye, learned counsel for the alicant 
qw 

subr::its that the application be die 	as the 

app1icnt does not press it. Mr. J.S. Yadav for Mr. 

J.D. Ajmere, loarned counsel for the respondents has 

no objection. 1,,Ie order. accordinqly. 
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N N Singh 

Administrative Ièmber 	 Judicial ièrnber 

*gera 


